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Loan (ram MF BotttaiMclwlnfnraipilnviMtinmtt

1466. SHRI V. SREENIVASA
PRASAD:

SHRI M.V. CHANDRA
SHEKARAMURTHY: 

SHRI SOBHANAD-
REESW ARA RAO 
VADDE:

WPItlwMinistoroiFVIANCEbaplMsad 
to state:

(a) whattwr ha had racently haW a 
maating with tha Diraclor of tha Fiscal Ra> 
saarch Dapartmant of tha M F sa Itow Dattil;

(|t>) if 80, tha datails of tha discussions 
hald;

(c) whathar tha IMF has agraad to giva 
loans to India; and

(d) if so, how much and undar what 
terms and conditions?

THE MINISTER OF STATE IN THE 
M INISTRY O F FINANCE (SHRI 
RAMESHWAR THAKUR): (a) Diractor, Fis
cal Aff airs Oapartmant of tha IMF, during his 
visit to India, c ^  on tha Fffianca Ministar 
on21-10-1»»1.

(b) Discussions focussad on tha on
going affwts at fiscal conaolidaticn.

(0) and An amouitt <if SDR 1656 
m il^  was appfowad by tha I4F Board on 
31.1^.1991 undwaSMtnd^AirangamanL 
Outof this, an amountof SDR85 miifiQa was 
drawn on 15.11.1991. Thatamia and condi
tions for accass to tha rasouroas of tha IMF 
have baan nagotiatad and it has baan an- 
aund that tha maasurss .preposad to ba 
adeplad am thoaa conaidacad to ba in tha 
0Quntiy*a baat aconomic Interest.

1467. SHRI V. SREENIVASA
PRASAD:

SHRI M.V. CHANDRA- 
SHEKARAMURTHY:

WWthaMinistorofFINANCEbaplaasad
tostala:

(a) whathar tha Managing Diractor of 
tha Intamational Monataiy Fund during Ms 
racantvisitoNawDalhihasdascribadlndia’s 
aconomic policy initiativas as an irravarsibla 
stratagy and asicM tha Govammant to ra- 
mova bottlanacks in the way of foreign in- 
vastmant;

(b) if so, tha dataHs of tha bottlanacks 
pointad out by tha Managing Diractorof IMF;

(c) whathar tha govamtnant hava aijnca 
chaVrad out any stratagy to ramova bottia- 
nacfcs to boost foraign invastmants; and

(d) if so, tha datails tharaof 7

THE MINISTER OF STATE IN THE 
M INISTRY O F FINANCE (SHRI
RAMESHWAR THAKUR): (a) Ito, Sir.

(b)to(d).Doaanotaiiaa.

Study graup raport on aalablialiiiiaiit of 
nawBlook Exeiiangaa

1468. SHRI CH ETAN  P .S .
CHAUHAN:

SHRIMATI BHAVMA 
CHIKHUA:

MfiUttMMiniatorofFINANCEbsplaasad 
to state:

(a) whether the study Group set up for 
suggaaUngapoliqrtoraalabliahinantofnaw 
Stock Exchanges has submittad Ite T^Mit;
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(b)lao,tlw<lalailsofth«raoomnwnda- 
tions mada by 1h« Study Graup; and

(e) i  not. tha time t>y which the Study 
Group is lil(«ly to submit its raport?

THE MINISTER OF STATE IN THE 
M INISTRY O F FINANCE (SHRI 
RAMESHWAR THAKUR): (a) Yes, sir.

(b) Th « main raoommandatlons mada 
by tha Study Group aragivan in tha attachad 
statamant.

(c) Tha quastion doas not arisa in view 
of r s ^  to (a) above.

STATEM ENT

Th»m alnmeoim 0ndationsniad0byth» 
Stuify Group aat up tor suggMSngmpoHof 
for oslabBahmont<a now stock oxdtingoa

(I) Approval of lha locations for 
new Stock Exchanges and 
Additional trading Floors 
should ba based on both 
macro-aoonomic and micro- 
aconomic criteria;

(iO A National Stock Market Sys
tem shouM be created along 
with support agencies for pro- 
vMing high quality trading, 
settlement, d e ^ng  and de
pository servioss;

(■) Government may accord ap
proval fortha promotion of five 
Stock Exchanges at New

Bombay, Nagpur, Gwalior, 
Chandigarh and Shimla;

(iv) TheproposedStockExchange
at New Bombay shouM act as 
tha Natk>nal Stock Exchange.

Launching of new market InatninietiU  
bylDBI

1469. SHRI CHETAN P.S. 
CHAUHAN:

SHRIM ATI BHAVNA
CHIKHLIA:

Wn the MINISTER OF FINANCE be 
plaasad to stata:

(a) whether tha Industrial Development 
Bank of India (IDBI) propose to launch new 
mari«Br instrumants;

(b) if so, tha details thereof;

(c) the rata of interest proposed to ba 
offered by IDBI; and

(d) the amount piQposad to be collected 
l>y IDBI fiom these Instruments?

THE MINISTER O F STATE IN THE 
M INISTRY O F FINANCE (SHRI 
RAMESHWAR THAKUR); (a) and (b). The 
bidustrial Davatopmant Bank of India (IDBI) 
proposes to make a public issue of unse
cured bonds in the next few months.

To meet the different needs of inves
tors, these bonds are piopoeed to be issued 
in three forms as par details given below:

(If NonCommM»Bond»CumubtivoSchomo(Sorioolf 

FacaValue Rs.5,000

InterietRate

tiaosifipiiofi

15% p.a. compounded seml-annuaNy.

At the end of 10th year from the data of 
aVotmant


